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News Services Division of the All In-
dia Radio. The present number of
English News-readers is five,

(b) There are the following two
categories of News-readers with fee
ranges shown against each :—

Category Fee Ranges
News Reader (Junior) Rs. 250—500
News reader (Senior) Rs. 45 —8@

News-readers are employed on Staff
Artist contract for specific periods.
Their initial fee within the ranges
mentioned above is fixed after taking
into account their qualifications and
suitability for the job. They are al-
lowed ad hoc raise in fee at the time
their contract is renewed. The size of
the increment depends upon whether
a staff artist’s performance during the
period of the previous contract is ad-
judged to be outstanding, very good
or good.
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Calling Attention to 12958
Matter of Urgent
Public Importance
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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC
IMPORTANCE

FIrING BY NAGA HOSTILES ON KOHIMA
TownN

Shri Harish Chandra Mathur (Ja-
lore): Sir, I call the attention of the
Prime Minister to the following mat-
ter of urgent public importance and 1
request that he may make a statement
thereon:

“Firing by Naga hostiles on Ko-
hima town on the 16th April, 1964".

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): At about 7-30 p.m.
on the 16th April, 1964 about 150 Naga
hostiles, using stenguns and rifles etc.
opened fire on Xohima town from
three directions, The firing continued
till about 8-30 p.Mm., Security forces
rushed armoured cars to the spot. The
hostiles again opened fire at about
11-30 p.M. and at 4-30 a.m. Fire was
returned on both the occasions and
the hostiles made their escape. Three
villagers of Kohima were killed while
17 sustained injuries.

Shri Harish Chandra Mathur: May
I know what accounts for such de-
moralisation and ineffectiveness of our
forces even when the Nagas made
such a confrontation—we can under-
stand their challenge—but they ran
away without any fear of action? May
I know what are our Government's
instructions  to the Administration
there for dealing with the Naga re-
bels and what steps are being taken
1o create confidence in the people’s
minds?
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Shrimati Lakshmi Menon: The
Government’s instructions are that the
hostileg should be dealt with proper-
ly. Here, you find that they came in
large numbers and we fired back and
they returned.

Shri Harish Chandra Mathur: It
was a confrontation. May I know how
many Naga rebels were killed? Why
could they not be pursued, and what
is the impression that is created in
the minds of the people when there
is such a confrontation? You say there
are dense forests and so you cannot
deal with them, but they come and
challenge and then go away without
fear of action; how does it happen?
How is it that you are so ineffective?

Shrimati Lakshmi Menon: I have
stated that three villagers were kil-
led and 17 sustained injuries,

Mr. Speaker: They were our people:
the question is whether any of the
hostiles were killed.

Shrimati Lakshmi Menon: I have
no information about the hostiles hav-
ing been Xilled, ek

Shri Hem Barua (Gauhati): Wow
that the violent activities of Naga hos-
tiles are intensifiedq with armg aia
from Pekistan, may I know whether
Government asked the Baptist Mis-
sion, sponsoring the Peace Brigade
with Rev. Michael Scott in it, that
there should be a sort of cease fire
on the part of the Naga hostiles so
that the negotiations might proceed
in an atmosphere of understanding
because I think that the negotiations
for peaceful co-operation and the vio-
lent activities do not go hand in
hand?

Shrimatli Lakshmi Menon: That is
exactly the purpose for which the
peace Mission is touring in Nagaland.

Mr. Speaker: The question is whe
ther the Government have told them
that there ought to be a cease fire till
these negotiations are complete.

Shrimati Lakshmi Menon: It is for
the Nagaland Administration to tell
them. -
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Shri Hem Barua: When the Naga-
land Administration agreed to this
proposal of this Baptist mission, it
consulted the Indian Government and
it is in the full knowledge of the In-
dian Government that they are ope-
rating. Therefore, I just wanted to
know, because you cannot say that
there should be negotiations for peace-
ful cooperation and at the same time
the Naga hostiles firing on you.

Mr. Speaker: I follow what he
wanted to know. That question is very
clear,

Shri Hem Barua: It is clear to you,
but not to them, Sir. That is the trou-
ble.

Shrimati Lakshmi Menon: The Naga-
land Administration has already sent
an appeal to the hostiles that there
should be cease-fire,

Mr. Speaker. The objective of the
question is this. When we agreed to
have Baptist intervention and there
ought to be talks on this settlement,
whether we hagq asked those people—
the missionaries or those who were
coming in as intermediaries—that at
least for the period during which ne-
gotiations are carried on, there ought
to be cease-fire.

The Prime Minister and Minister of
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
That is presumed; it is obvious.

Mri Speaker: He puts a  definite
question whether positively we have
put that suggestion across to them.

Shri Jawaharlal Nehru: The Naga-
land Administration have done so. We,
the Government of India, have not

done so, because we do not come into
the picture.

Shri Hari Vishnu Kamaty (Hoshan-
gabad): The Prime Minister has said
that the Nagalang Administration
deals with the matter. The security
and defence of'India, with which the
cease-fire ig bound up, is the respon-
sibility of the Central Government
and not of the Nagaland Government.
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Mr, Speaker: He says that that Ad-
ministration has put it across to
them.

Shri Hari Vishnu Kamath: On behalf
of the Central Government?

Mr. Speaker: Yes.

Shri Hem Barua: But where is the
cease-fire?

The Minister of Law (Shri A K.
Sem): On a point of order, Sir. “Cease-
fire” is not an expression to be used
with regard to people who are hos-
tile within our own territory.

The Parliamentary Secretary to the
Minister of External Affairs (Shri S.
C. Jamir): The missionaries who are
working for peace have made an ap-
peal to the hostiles to cease firing for
three months and we are waiting for
the reply.

Shri Hem Barua: On a point of
order, Sir. The Law Minister has
taken objection to the use of the word
‘¢ease-fire”. But here the Government
have asked a foreigner to come and
work for peace in a part of our coun-
try, to negotiate with the hostiles.

Mr, Speaker: What is the point of
order?

Shri Hem Barua: If you can invite
the services of a foreigner, what is
the harm if I use the word “cease-
fire”?

Mr. Speaker: The Parliamentary
Secretary has used the correct expres-
sion, namely, that they have been
asked to cease the firing,

Shri Hari Vishnu Kamath: Tweed-
ledum and tweedledee!

Shri Hem Barua: There is no differ-
ence between the two.
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Shri S. Kandappan (Tiruchengode):
May we know what is going on bet-
ween Mr, Bagri and you, Sir?
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Mr. Speaker: Three persons were
killed. He wants to know whether
they were killed in the first instance
or in the second instance.

Shrimati Lakshmi Menon: I cannot
say.

Shri S. C. Jamir: They were killed
in the course of the firing which took
place in the night and we discovered
in the morning that they were dead. It
is very difficult to say whether it hap-
pened in the first instance, the second
instance or in the third instance.

Mr, Speaker: He further enqpires
whether any action has been taken
against the persong if they were real-
ly found negligent in their duties
when this took place.

Shri S, C. Jamir: No one was found
mnegligent in this matter, because it
was in the night that the firing took
place from the outskirts of Kohima.
It is very difficult to say.
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Shri Hem Barua: May I seek one
information from you.

Mr. Speaker: No, Sir. He will kind-
ly resume his seat. There is another
hon. Member who wanty to raise a
point of order.
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Mr. Speaker: He will kindly re-
sume his seat. He knows it very well
that I do not answer those questions
here in the House.
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Mr. Speaker: Order, order. Would
he not listen to me now?
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Shri Hem Barua: Since the atmo-
sphere is already surcharged with
emotion, I do not want to raise my
point of order.

Mr, Speaker: That is good.



